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Civil Appeal Nos. 5941-5942/1999

Ms. AMCO Batteries Ltd., Bangal ore. Appel I ant (s)
VERSUS
Conmi ssi oner of Central Excise, Bangal ore. Respondent (s)

( Wth Ofice Report )
Date : 30/04/2002 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE SHI VARAJ V. PATIL

For Appellant (s) . V. Lakshmi kumaran, Adv.
B. L. Narsinmhan, Adv.

V. Bal achandran, Adv.

Smta | nna, Adv.

M
M
M
For Respondent (s) M. N K Bajpai, Adv.
Vs
M. B.K Prasad, Adv.

RR- EX- PARTE

UPON hearing counsel the Court made the follow ng

ORDER
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SP2
List this matter on 1st May, 2002.
SP1

(Pawan Kumar) (Prem Prakash)
Court Master Court Master



